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SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEBI OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT.IY LAW TRIBUNAL ON 06.12.2017

NAME OF THE PAR|IES: M/s. Axis Finance Limited.

No. NAM D N SIG
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V. NALLASENAPATHY
Mcmb!r (Technical)

ORDER
csA 9751230-23TNCLTA4B/MAIt/2017

Companv Application is allowed T'ide separate order
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B.S.V. PRAKASH KUNIAR
Nlembcr (lLrdiei.rl)

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956

and 230 to 232 of the ComPanies Act 20 13.


